
From
The Principal District 8: Sessions Judge (HQs)
Tis Hazari Courts,
Delhi.

To
The Registrar General
High Court of Delhi,
New Delhi.

_ 2 9i‘iA‘l Z023
No. /13% /SV/RC/Gaz/2023 Dated:

Sub: Detention of Rent Controller/ Additional Rent Controller during summer
Vacation 2023 period from 12.06.2023 to 30.06.2023.

Sir,
I am to inform that the following Rent Controller/Additional Rent Controllers

in Central District, Tis Hazari Courts, Delhi are available during Summer Vacation of 2023
to look after the urgent work of Central District under the Delhi Rent Control Act, 1958
on the dates as mentioned below:

_ii\lame of Judicial Officers i Period of Detention District
it

1 1 jSh. Balwincler Singh 15.06.2023 to 17.06.2023 8L Central
lSCJ-cum-RC 19.06.2023 to 24.06.2023

2 ish. Vivek Beniwal l2s.0<-3.2023 at 30.06.2023
~_ACJ-cum-CCJ-cum-ARC I

Central

*1” ‘
1 3 -Sh. Pranav Joshi i26.06.2023 81 27.06.2023

CCJ-cum-ARC
Central

4 iMs. Pragati, ARC-01 1206.203to 14.06.2023 l Central

Yours ithfully

355/ii.-9P5, ‘
(NAROTTAM KAUSHAL)

Principal District 8L Sessions Judge (HQs)
Delhi

it 3 Q F-l2” til’ 9/
No. /SV/RC/Gaz/2023 Dated: _

Sub:-Detention of RC/ARC during summer Vacation from 12.06.2023 to 30.06.2023.
Copy forwarded for information 8t necessary action to :

1. The Officers Concerned.
2. The Sr. AO(J), Admn. Branch (l,ll8Llll)(Central) Tis Hazari Courts, Delhi with the

direction to detain the required staff of the Judicial Officers as mentioned above
during the summer vacations, 2023.

3. The Sr. AO(J)/DDO/Branch In-charge, Poo_l Cars, General Branch, Filing _Section,
Facilitation Centre Care Taking Branch, Accounts Branch (Central), Tis Hazari Court,
Delhi. ' ‘

4. The PS/Reader to the undersigned.
5. The Secretary, Bar Association, Tis Hazari Courts, Delhi.

\/6.’ The Website Committee (l§Qg1j,sl7Hindi), Tis Hazari Courts, Delhi.
7. The R&l Branch (Central) for uploading on LAYERS.

Principal District & Sessions Judge (/HQs)
Delhi

5/

k


